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Advocate, Sh. R.P. Agarwal for the applicant company. The proxy of the OL
is present. Argument on behalf of the petitioner company are heard. The argument

on behalf of the R.D. to be heard in after lunch session.

After lunch

Sri M.K. Bagri, the OL appeared on behalf of the Regional Director. He
submits that appropriate order on the merits of the present company scheme petition
may be passed by this court by taking into consideration the observation made by

the Regional Director in his representation affidavit. The order 1s reserved.
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Dated:11.08.2017 Sri H.P. Chaturvedi, Member (Judicial)
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